
GOVERNMENT OF INDIA 
MINISTRY OF ENVIRONMENT, FORESTS AND CLIMATE CHANGE 

 
LOK SABHA 

UNSTARRED QUESTION No. 954 
TO BE ANSWERED ON 07.02.2020 

 
Compensatory Afforestation Fund Act 

  
954.  SHRI KAUSHAL KISHORE:  
 PROF. SAUGATA RAY:  
 SHRI UPENDRA SINGH RAWAT:  
 
Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to 
state:  
 (a)  whether it is a fact that due to the successful implementation of Compensatory 
 Afforestation Fund Act there has been an increase in the forest cover of the country;  
(b)  if so, the details thereof, the present status of afforestation and deforestation in the 
 country during the last ten years, State-wise including Uttar Pradesh;  
(c)  whether any other new initiatives are being taken by the Government to increase 
 forest cover for the long term health of the country;  
(d)  if so, the details thereof; and  
(e)  if not, the reasons therefor? 

 
ANSWER 

 
MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND 
CLIMATE CHANGE  
(SHRI BABUL SUPRIYO) 
 

(a) & (b) The compensatory afforestation scheme is an essential condition, which is 
stipulated in the proposals approved “in-principle” under Forest 
(Conservation) Act, 1980. Compensatory Afforestation (CA) is done as per 
the approved Annual Plan of Operations (APOs) of the States/UTs. The 
provisions of Compensatory Afforestation Fund (CAF) Act, 2016 have come 
into force w.e.f. 30.09.2018. Consistent efforts have yielded good results in 
addressing the problem of deforestation, besides keeping the pace of 
development, which is evident from the fact that the forest cover has 
stabilized and has been constantly increasing over the years. As per the recent 
biennial edition of India State of Forest Report (ISFR-2019) of Forest Survey 
of India (FSI), the total forest and tree cover in the country is 8,07,276 square 
kilometres (sq km) (forest cover 7,12,249 sq km, tree cover 95,027 sq km), 
which is 24.56% of the geographical area of the country. There is an increase 
of 13,209 sq km of total forest and tree cover compared to that of ISFR-2015. 
 
The Government Policy is to ensure that more number of trees are planted 
compared to number of trees removed under different developmental 
proposals approved under the Forest (Conservation) Act, 1980. In the last 
decade 38,22,22,786 number of trees were removed and plantation of more 
than 801,62,26,022 trees has been stipulated under compensatory afforestation 



including Uttar Pradesh. The details are annexed at Annexure-I. 
 

(c) to (e) The Ministry is implementing various schemes for conservation and 
development of forest areas, such as National Afforestation Programme 
(NAP) and Green India Mission (GIM). Afforestation and conservation 
activities are also undertaken under various other programmes/schemes such 
as Mahatma Gandhi National Rural Employment Guarantee Scheme 
(MGNREGS), Pradhan Mantri Krishi Sinchayee Yojana (PMKSY), National 
Adaption Fund for Climate Change (NAFCC), Climate Change Action 
Programme, Forest Fire Prevention and Management, Integrated 
Development of Wildlife Habitats etc. 
 
National Mission for Green India Mission (GIM) is one of the eight Missions 
outlined under the National Action Plan on Climate Change. It aims at 
protecting, restoring and enhancing India’s forest cover and responding to 
Climate Change by means of plantation activities in forest and non-forest 
areas. GIM activities were started in the FY 2015-16 and so far an amount of 
Rs. 343.08 Crores has been released to thirteen states namely Andhra Pradesh, 
Chhattisgarh, Karnataka, Kerala, Madhya Pradesh, Maharashtra, Manipur, 
Mizoram, Odisha, Punjab, Sikkim, Uttarakhand and West Bengal for carrying 
out the GIM activities in 126916.32 ha.  
 
National Afforestation & Eco-Development Board(NAEB) is implementing 
National Afforestation Programme (NAP) for ecological restoration of 
degraded forest areas. The scheme is implemented through 3 tiers institutional 
setup of State Forest Development Agency (SFDA) at State Level, Forest 
Development agency (FDA) at Forest Division Level and Joint Forest 
Management Committees(JFMCs) at village level. Under NAP an area of 
6,08,471 hectares for new afforestation has been approved to the States 
including Uttar Pradesh during the last ten years (2009-10 to 2018-19). The 
State-wise/year-wise details of approved area under NAP Scheme during ten 
years are annexed at Annexure-II. 
 
NAEB, MoEF&CC fixes plantation/ afforestation targets under 20-Point 
Programme annually in the country to be carried out by all States/UTs. The 
details of area covered under plantation (public and forest land) during the last 
ten years (2009-10 to 2018-19) are annexed at Annexure-III. 

 
*** 

 
Annexure-I 

Annexure-I referred in the answer to Lok Sabha Unstarred Question no. 954 asked by SHRI KAUSHAL 
KISHORE: PROF. SAUGATA RAY: SHRI UPENDRA SINGH RAWAT due for answer on 07.02.2020 
regarding “Compensatory Afforestation Fund Act ”. 

S. 
No. 

Name of State/UTs 
No of trees removal in last 

decade 
Total no. of trees stipulated for 

plantation in last decade 

1 Andaman and Nicobar 12576 116250 



2 Andhra Pradesh 248335 743313042 

3 Assam 8888899 97728812 

4 Bihar 279221 228307300 

5 Chandigarh 0 739517 

6 Delhi 70183 12410604 

7 Goa 127939 2251396 

8 Gujarat 359134 1299652000 

9 Haryana 2081517 157762167 

10 Himachal Pradesh 893684 141784839 

12 Jharkhand 309218 224453988 

13 Karnataka 23066762 628976000 

14 Lakshadweep 0 0 

15 Maharashtra 1236587 858064000 

16 Manipur 127722 101884879 

17 Meghalaya 151433 570220 

18 Mizoram 29021 37944603 

19 Nagaland 1030000 610000 

20 Pondicherry 0 335000 

21 Punjab 537481 57043105 

22 Rajasthan 1123878 220282500 

23 Sikkim 160538 28035000 

24 Tamilnadu 2102072 167900000 

25 Telangana 334370000 1900000000 

26 Tripura 19270 43299000 

27 Uttar Pradesh 4146400 688841600 

28 Uttarakhand 795510 193189000 

29 West Bengal 55406 180731200 



Grand Total 382222786 8016226022 

 

Annexure-II 

Annexure-II referred in the answer to Lok Sabha Unstarred Question No. 954 asked by SHRI KAUSHAL KISHORE: 
PROF. SAUGAT RAY: SHRI UPENDRA SINGH RAWAT due for answer on 07.02.2020 regarding " Compenstory 
Afforesttaion Fund Act" 

NATIONAL AFFORESTATION AND ECO-DEVELOPMENT BOARD 

NATIONAL AFFORESTATION PROGRAMME (NAP): Approved Advance Work Area (in hectares) 

Year-wise Summary 

S. 
No 

State  09-10 
 10-
11 

 11-12 
 12-
13 

13-14  14-15 15-16 
16-
17 

17-18 18-19 Total 

1 Andhra 
Pradesh  

4182 2341 5453 0 1605 810 913 445 1487 1480 18716 

2 Bihar 3475 0 5647 2415 3885 1786 2500 0 2450 1550 23708 

3 Chhattisgarh 8450 1177 8370 2934 5906 4699 4475 0 2983 2000 40994 

4 Goa 0 0 0 0 0 0 0 0     0 

5 Gujarat  4920 1760 11150 2000 2735 5284 2755 0     30604 

6 Haryana  5526 1100 3145 1519 3035 1900 2195 0 0   18420 

7 
Himachal 
Pradesh  

1255 1646 2566 1450 908 2237 0 0 2139   12201 

8 Jammu & 
Kashmir 

3550 0 4857 4486 2260 1606 0 0 2128   18887 

9 Jharkhand 9980 0 4815 0 3975 3924 0 0     22694 

10 Karnataka  2200 0 9523 1880 3070 2900 2580 0 2095 6085 30333 

11 Kerala * 1095 666 3913 1000 1620 1478 0 0     9772 

12 
Madhya 
Pradesh  

6188 13000 10219 5125 5110 4786 3655 0 5255   53338 

13 Maharashtra  7219 0 9854 2900 6850 6647 4135 0 4150   41755 

14 Orissa  1745 0 7410 1975 4910 6535 1980 0 4565 3188 32308 

15 Punjab  547 0 625 0 1347 1628 0 0     4147 

16 Rajasthan  6800 400 3300 1250 2325 2550 800 0 1400   18825 

17 Tamil Nadu  4025 0 2984 1800 2094 750 1500 0     13153 

18 Telangana 0 0 0 0 0 795 0 0     795 

19 Uttar 
Pradesh  

9664 5167 12435 4270 4890 8548 2985 0 0   47959 

20 Uttarakhand  4065 3340 5058 2350 1241 1330 2132 0 2782   22298 

21 West Bengal 615 2815 2360 710 970 2495 0 0     9965 

  
Total  
(Other 
States) 

85501 33412 113684 38064 58736 62688 32605 445 31434 14303 470872 

22 
Arunachal 
Pradesh  

1750 3125 0 0 0 1000 0 0 1010   6885 

23 Assam 3625 0 0 0 3675 0 0 0   373 7673 
24 Manipur  1525 3599 4250 3970 2530 1835 0 0 1733   19442 
25 Meghalaya 800 4800 3930 3000 3000 0 0 0     15530 
26 Mizoram  2700 2370 2600 2500 3000 3135 905 0 1750 1960 20920 



27 Nagaland  4050 2000 8000 2910 4000 2130 0 0 2085   25175 
28 Sikkim  2225 1549 3730 650 1095 1851 0 1914     13014 
29 Tripura 1380 6271 6220 4435 4547 1796 2476 0 1835   28960 
  Total  

(NE States) 
18055 23714 28730 17465 21847 11747 3381 1914 8413 2333 137599 

  TOTAL 103556 57126 142414 55529 80583 74435 35986 2359 39847 16636 608471 

* :- Revised Advance Area for 2011-12 
 
 

Annexure-III 

Annexure-III referred in the answer to Lok Sabha Unstarred Question No. 954 asked by SHRI 
KAUSHAL KISHORE: PROF. SAUGAT RAY: SHRI UPENDRA SINGH RAWAT due for answer on 
07.02.2020 regarding " Compenstory Afforesttaion Fund Act" 

Afforestation Achivevements under Twenty Point Programme (2009-10 to 2017-18) 

Sl.
No 

NAME 
OF 

STATE/
UT 

Achievement Point 51(a)- Land Area Covered under Afforestation (in hectare) 

2009
-10 

2010-
11 

2011-
12 

2012-
13 

2013-
14 

2014
-15 

2015
-16 

2016
-17 

2017
-18 

2018-
19* 

1 
Andhra 
Pradesh 

2439
31 383927 

407700
.00 407252 372962 

2085
91 

1336
18 

2746
35 

2294
09 226180 

2 

Arunach
al 
Pradesh 7115 6150 

10817.
00 378 213 42 8 0 0 30 

3 Assam 6626 3509 43.00 8642 0 0 0 0 0 45 

4 Bihar 
2136

6 15378 
22796.

00 30330 69224 
9295

6 
4141

9 
4327

9 
3511

4 40000 

5 
Chhattis
garh 

5551
2 58458 50,412 83789 60581 

8621
1 

1335
31 

9869
7 

2603
7 116760 

6 Goa 371 488 465.00 471 154 346 21 38 15 50 

7 Gujarat 
1693

53 127149 
140513

.00 168470 139283 
1911

18 
1508

22 
1687

33 
1771

48 187250 

8 Haryana 
2077

0 79883 
64401.

00 68026 57197 
3579

8 
3064

3 
2547

4 
1700

0 33700 

9 

Himacha
l 
Pradesh 

2016
5 24710 

31938.
00 28902 25595 

2072
8 

1144
9 

1005
2 9200 13000 

10 

Jammu 
and 
Kashmir 

2542
7 15453 

10466.
00 13988 8704 8454 

1086
3 7307 

1137
1 9760 

11 
Jharkhan
d 

2895
0 21914 

34214.
00 10746 3450 7296 NR 

2100
5 

2272
9 15570 

12 
Karnata
ka 

8364
1 94376 

66091.
00 80385 82925 

5280
5 

6909
3 

6168
6 

6210
8 40600 

13 Kerala 9941 8463 
3971.0

0 10154 3891 3700 1117 
4669

5 1923 18890 

14 
Madhya 
Pradesh 

1351
41 168678 

110702
.00 119580 135199 7499 7994 

9919
7 0 123077 

15 
Maharas
htra 

2168
91 178498 

122880
.00 188968 213750 

9141
3 

5579
3 

4210
0 

3739
3 69410 

16 Manipur 
2367

3 10532 
17997.

00 14595 17916 
1154

7 2855 
1224

7 6442 9770 



17 
Meghala
ya 1096 654 

6840.0
0 4852 16330 1991 3186 0 2743 2850 

18 
Mizora
m 2983 7197 

6240.0
0 4071 5253 0 NR 4050 4020 4455 

19 
Nagalan
d 0 4790 

1047.0
0 5681 10140 0 NR 0 0 1155 

20 Orissa 
1321

30 242868 
196671

.00 107287 117535 
1988

91 
1708

08 
4014

52 
3823

64 282755 

21 Punjab 
1154

8 13711 
6965.0

0 9569 13816 2769 2934 5469 6845 4100 

22 
Rajastha
n 

1022
07 96356 

71301.
00 57103 67722 

7042
3 

7089
3 

6681
5 

4387
3 33194 

23 Sikkim 8007 2734 
6739.0

0 9019 4805 4095 1325 3376 365 3225 

24 
Tamil 
Nadu 

6644
6 95499 

75492.
00 74844 70235 

7023
5 

4512
9 

3979
0 

3314
7 56890 

25 
Telanga
na - - - - - 

8044
6 

2365
98 

4380
59 

4896
73 276870 

26 Tripura 
1322

8 16650 
25572.

00 20451 16280 
1640

3 2339 4070 4858 8360 

27 
Uttarakh
and 

2716
3 20044 

23505.
00 22024 21242 

1726
8 

1784
6 

1825
1 

2139
7 19570 

28 
Uttar 
Pradesh 

9607
0 84516 

83233.
00 67057 78339 

5790
7 

1658
67 

9212
8 

5151
3 115830 

29 
West 
Bengal 

1504
3 14286 753.00 9362 3910 6396 

1216
9 2722 

1065
3 7805 

30 
A & N 
Islands 1738 1377 

1583.0
0 1116 1128 1184 1300 1125 713 1320 

31 
Chandig
arh 180 272 316.00 219 175 126 167 178 176 170 

32 
D & N 
Haveli 205 200 269.00 200 200 220 225 220 200 240 

33 
Daman 
& Diu 20 10 14.00 8 0 11 0 10 15 10 

34 Delhi 123 1496 
1239.0

0 1409 848 1468 1498 1299 0 1560 

35 
Lakshad
weep 20 27 22.00 22 28 0 0 0 0 10 

36 
Puduche
rry 50 33 82.00 96 41 75 86 250 63 150 

  Total : 
1547

130 
180028

6.00 
160328

9.00 
162906

6.00 
161907

1.00 
1348

412 
1381

596 
1990

409 
1688

507 1724611 
Not

e: 
* -Targets Achievements are yet to be Published  

NR- Not Reported 

 
 


